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1991-92 Min. of Defence Min. of Aviation & Tourism efc.
MR.SPEAKER: Cheers for all and Ministry of Communications;
congratulations to everybody.

(7) Demand No. 23 relating to Ministry

18.10hrs. of Environment and Forests;

L6s

' DEMANDS FOR GRANTS (GENERAL), (8) Demand No. 24 relating to Ministry

- 1991-92 of External Affairs;
Ministry of Chemicals and Fertilizers, (9) Demand Nos. 25 to 28, 30 and 31,

Ministry of Clvil Aviation and Tourism,
Ministry of Civil Supplies and Public
Distributlon, etc.

33 to 37 relating to Ministry of Fi-
nance;

(10) Demand No. 39 relating to Ministry
[English] of Food Processing Industries;
MR. SPEAKER : | shall now put the (11)
outstanding Demands for Grants relating to
the Ministries and Departments to vota.

Demand Nos. 40 and 41 relating to
Ministry of Health and Family
Waltare:

The question is :

“That the respect sums not exceeding
the amount on Revenue Account and
Capital Account shown in the forth
column of the Order Paper be granted
1o the President, out of the Consoli-
dated Fund of India, to complete the

(12)

(13)

(14)

Demand Nos. 42 to 46 relating to
Ministry of Home Affairs;

Demand Nos.47 to 50 relating fo
Ministry of Human Resource De-
velopment;

Demand Nos. 55 and 56 relatingto

sums necessary to defray the charges Ministry of Information and Broad-
that will come in course of a payment casting;

during the years endingthe 31st day of

March, 1992, inrespect of the heads of (15) Demand No 57 relating to Ministry
Demands entered inthe second column of Labour;

thereof against :—

(1) Demand Nos. 5 and 6 relating to
Ministry of Chemicals and Fertiliz-

(16)

Demand Nos. 58 and 59 relating to
Ministry of Law, Justice and Com-
pany Affairs;

ars;
(17) Demand No. 60 relating to Ministry
(2) Demand Nos. 7 and 8 relating to of Mines;
Ministry of Civil Aviation and Tour-
ism; (18) Demand No. 61 relating to Ministry
of Parliamentary Affairs;
(3) Demand No.9 relating to Ministry of
Civil Supplies and Public Distribu- (19) Demand No.62 relating to Ministry
tion; of Personnel, Public Grievances
and Pensions;
{(4) Demand Nos. 10 relating to Minis-
try of Coal; (20) Demand No. 63 relating to Ministry
of Petroleum and Natural Gas; -
(5) DemandNos. 11 and 12relatingto
Ministry of Commerce, (21) Demand Nos. 64 to 66 relating to

(6) Demand Nos. 13 to 15 relating to

Ministry of Planning and
Programme Implementation;
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22)

(23)

24)

E

(28)

(29)

(30)

31)

32)

1991-92 Min. of Defence Min. of

Demand Nos. 67 and 68 relating to
Ministry of Power and Non-Con-
ventional Energy Sources;

Demand Nos. 70 to 72 relating to
Ministry of Science and Technol-

ogy;

Demand No.73 relating to Ministry
of Steel;

Demand Nos.74 to 76 relating to
Ministry of Surface Transport;

Demand No. 77 relating to Ministry
of Textiles;

Demand Nos. 78 to 80 relating to
Ministry of Urban Development;
Demand No.81 relating to Ministry
of Water Resources;

Demand No. 82 relating to Ministry
of Welfare;

Demand Nos. 83 and 84 relating to
Department of Atomic Energy;

Demand No. 85 relating to De-
partment of Electronics;

Demand No. 86 relating to De-

(33)

(34)

(35)

(36)

37)

(38)

(39)

{40)

(41)

(42)

Aviation & Tourism efc.
partment of Ocean Development;

Demand No. 87 relating to Depart-
ment of Space ; '

Demand No.88 relating to Lok
Sabha;

Demand No.89 relating to Rajya
Sabha;

Demand No.91 relating to Secre-
tariat of the Vice -President;

Demand No.93. relating to Union
Territory of Delhi;

Demand No. 94 relating to Union
Territory, of Andaman and Nicobar
Islands;

Demand No. 95 relating to the Union
Territory of Dadra and Nagar Haveli;

Damand No. 96 relating to Union
Territory of Lakshadweep;

Demand No.97 relating to Union
Territory of Chandigarh; and

Demand No. 98 relating to Union
Territory of Daman and Diu.”

The motion was adopted.
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483  Appropriation

MR. SPEAKER: The outstanding De-
mands for Grants relating to the Ministries
and Departments are passed.

- (Intemuptions)

SHRI SOMNATH CHATTERJEE
(Bolpur): Sir, you have spared those non-
functioning Ministries.

(Interruptions)

(RS

APFIOPHIATDN (NO.4) BILL, 1991-92"

[Engﬁshl"‘ }Cw-ha\\k

]}&15 hrs.

ALY THE MINISTER OF FINANCE (SHRI

MANMOHAN SINGH): | beg to move Tor

leaveto introduce a Bill to authorise payment
and appropriation of certain sums from and
out of the Consolidated Fund of india for the
services of financial year 1991- 92.

MR. SPEAKER: The question is:
“That leave be granted to intorduce a Bill to
authorise payment and appropriation of
certain sums from and out of the Consoli-
dated Fund of India for the services of the
ﬁnapcial year 1991-92"

The motion was adopted

~ SHRI MANMOHAN SINGH: | intro-
duce** the Bill.

MR. SPEAKER: The Minister may now
movethatthe Billbe takeninto consideration.

SHRI MANMOHAN SINGH: | beg to

_move:

“That the Bill to authorise payment and
appropriation of certain sums from and
out of the consolidated Fund of India for
the services of the financial year 1991-
92, be taken into consideration.”

(Interruptions)

SEPTEMBER S, 1991

(No.4) BE 484

MR. SPEAKER: Shri Ram Nak, now
you will be allowed to speak on the points
about which you have given notice to me.

MR. SPEAKER: Motion moved:

“That the Bill to authorise payment and

iation of certain sums from and
outof the Consolidated Fund of India for
the services of the financial year 1991-
92, be taken into consideration.”

[Transtation] {_x ¢ ™4

SHRI RAM NAIK mLBombay-Norﬂl) Mr.
Speaker, Sir, | have given a notice under
Rule 218 for discussing Appropriation Bill. |
have given notice to discussthose matters of
public importance which have not been dis-
cussed in the House. For example, Ministry
of Labour has not been discussed in the
House. The matter of greatconcem sotfar as
the Ministry of L-abour is concemed is that
there has been no check on price rise which
is on the constant increase. During the rule
ofthe Governmentof Shri Vishwanath Pratap
Singh and that of Shri Chandra Shekhar, -
prices were soaring but nowadays thesc
seem to be galloping. In the last 2 to 3
months, there has been more than 15 per-
cent increase in the prices. So much so that
gold has to mortgaged outside the country.
The result is that the salaried class, specially
the workers who have limited income are
suffering quite a lot.

We know that DA is given to the em-
ployees when prices rise. DA is announced
on the basis of consumer price index. But
price index does not increase to commen-
suraie with the price rise, prices increase
more than the rise in Consumer Price Index.
In view of these facts, price index must be
reconstituted. K the consumer price index
indicates hundred percent neutralisation of
price rise, only then the people having im-
ited salary can be benefited. The Govem-
ment had promised to bring the prices back
1o the position of 1990 within a period of 100
days, but the promise has not been fullilled
so far. There should be hundred pertent

*Published in Gazzette of india, Extraordinary, Part ll, Section 2, dated 5.9.1991.
**Introduced, moved with the recommendation of the President.



